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GOVERNOR’S SECRETARIAT, BIHAR

NOTIFICATION
29t August 2020
No.-BSU (Statute)-25/2014-1866/GS(l)--The Hon'ble Chancellor, after due
consideration of the amendments in the Statute for the appointment as Assistant
Professor in the Universities of Bihar, 2020 prepared by the Statute Committee
consisting of three Vice Chancellor viz. Vice Chancellor, Magadh University, Bodh
Gaya, Vice Chancellor, Munger University, Munger and Vice Chancellor, Purnea
University, Purnea, constituted vide Governor's Secretariat Notification No. BSU
(Statute)-25/2014-261/GS(1), dated 03-02-2020, the opinion of the Vice-Chancellors of
the concerned Universities and the opinion of the State Government submitted vide
Education Department, Government of Bihar letter no. 15/ 2-02/2016-1354 dated
18-08-2020 and letter no. 15/T 2-02/2016-1390 dated 26-08-2020 and in exercise of
powers vested in him under section- 36 (7) of the Bihar State Universities Act, 1976 and
the Patna University Act, 1976 (as amended up-to-date), has been pleased to approve the
enclosed amendments (in English & Hindi) in the Statute for the appointment as
Assistant Professor in the Universities of Bihar, 2020.
The Notification issued earlier vide this Secretariat notification no. BSU (Statute)-
25/2014-1472/ GS (1) dated 10-08-2020 may be treated as amended to that extent.
By the order of the Hon'ble Governor-cum-Chancellor,
Chaitanya Prasad,
Principal Secretary to Governor-cum-Chancellor.
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Comparative table of previous provisions and proposed amendments for necessary
amendments in the Statues for Appointments of Assistant Professor for the University of
Bihar- 2020 is as follows:-

SL | Para/Sub Para Existing Provision Proposed Amendments
NO of Statues
2020
1 Proviso of Provided  further  that the | Provided further that the candidates
Para 3.3.2 of | candidates registered for the Ph.D. | registered for the Ph.D. programme prior
Statues programme prior to July 11, 2009, | to July 11, 2009, shall be governed by

shall be governed by the
provisions of the then existing
Ordinances/Bye-laws/Regulations
of the Institution awarding the
degree and such Ph.D. candidates
shall be exempted from the
requirement of NET/SLET/SET
for recruitment and appointment
of  Assistant  Professor or
equivalent positions Universities/
Colleges/Institutions subject to the
fulfillment of the following
conditions:-

a) The Ph.D. degree of the
candidate has been awarded
in a regular mode;

b) The Ph.D. thesis has been
evaluated by at least two
external examiners;

¢) An open Ph.D. viva voce of
the candidate. has been
conducted;

d) The Candidate has published
two research papers from
his/her Ph.D. work, out of
which at least one is in
a refereed journal;
(UGC 'Care'/SCOPUS)

e) The candidate has presented at
least two papers based on
his/her Ph.D. work in
conferences/seminars
sponsored/funded/supported
by the UGC/ ICSSR/ CSIR
or any similar agency.

The fulfillment of these
conditions is to be certified by the
registrar or the Dean (Academic
Affairs/Faculty) of the University
concerned.

the provisions of the then existing
Ordinances/Bye-laws/Regulations of the
Institution awarding the degree and such
Ph.D. candidates shall be exempted from
the requirement of NET/SLET/SET for

recruitment and  appointment  of
Assistant  Professor or equivalent
positions in Universities/ Colleges/

Institutions subject to the fulfilment of
the following conditions :-

a) The Ph.D. degree of the candidate h
as been awarded in a regular mode;

b) The Ph.D thesis has been evaluated
by at least two external examiners;

¢) An open Ph.D. viva voce of the
candidate has been conducted:

d) The Candidate has published two
research papers from his/her Ph.D.
work, out of which at least one is in
a refereed journal.

e) The candidate has presented at least
two papers based on his/her Ph.D.
work in  conferences/seminars
sponsored/funded/supported by the
UGC/ ICSSR / CSIR or any similar
agency.

The fulfillment of these
conditions is to be certified by the

registrar or the Dean (Academic
Affairs/Faculty) of the University
concerned.

Since the UGC (Minimum

Standard and Procedure for award of
M.Phil/Ph.D Degree) Regulation 2009
has been notified by Raj Bhawan in
Bihar State vide its resolution in
November, 2012 and it was
implemented by the Universities of
Bihar on different dates after the
notification of Raj Bhawan, hence the
applicants who have registered and
obtained Ph.D Degree from the
Universities in Bihar during the period
of 11.07.2009 till the date of
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Implementation of UGC Regulation,
2009 in the Universities of Bihar shall
be exempted from the requirement of
NET/SLET/SET for recruitment if they
have been awarded Ph.D Degree in
compliance with the above 5 conditions
mentioned from A to E and certificate
regarding fulfilment of conditions has

been issued by the Registrar/Dean
(Academic Affairs) of that University.
2 Sub Para (d) of | The Candidate has published two | The candidate has published two
Proviso of research papers from his/her | research papers from his/her
Para 3.3.2 of Ph.D. work, out of which at least | Ph.D. work, out of which at least one is
Statues one is in a refereed journal (UGC | in refereed journal.
'Care'/SCOPUS).
3 SL No 3 of M.Phil- deleted
Table 1 of 60% and Above=7
Statues 55% to less than 60% =05
4 SL No 6 of Research Publications | Research Publications (2 marks for each
Table 1 of (2 marks for each research | research publications published in Peer-
Statues publications published in peer- | Reviewed or UGC-listed Journals)

Reviewed or UGC-CARE, listed/
SCOPUS Journals)

ffeR @ fawafdeneal 9 were aregus & ual W e @qg uRfFw—2020 o smaws
WYY ?q Yd ® UIGUE U9 URAIdd GINE &) goaarcad aRvll a2
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Feemeli & dopleld faeme
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T A b e faeafdemert /
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(goshodlo ‘@R / SCOPUS) #
TRTRIT gaT &

) et 7 fao @0 amo/eme
W U AR/ T S 3R e
T R 3= ol gIRT v/
faafa / \gar u ARl /
foar mfeat § e di—v=osio
PRIl B MR W HH A HH T A
BT WRgd o &

feafdeney & oAy AT Fhr
ey (Fefdrs ®R) gRT AQua
foam S |

®) st 9 fdo a0 3o /TS AT
T T AR/ TH g SR 3pefar
U et o= ToiRll gRT wrafoid /
foofa / Ferar urd A el [/
foar mMfteal & emoq di—vw=osio
PR B AR W HH A HH af T3
BT w=gd fBar &,
faeafaenera & gHorafda ferar Har
el (e ) gRT |Aafud
e < |

R I8 fb fER @ @
favafdereal § Mi—v=osio o Uy
gg Joullodlo (w0  fhalo/
f—Tg0Slo SUMfY UId &= & oIy

SIS 10 O o B ) I I B s
foeafdeme@i 9 11072009 ¥
ool T 2009 & W] B
DI @y # G-ghosio Uy TG
Usilpd Ud  dI—gdosio  Sulfe  ure

gRfFTH B argeft 9 e fi—v=osio B | &l
IR — 3 B U™ A Bl USRI fHAT B | gHEE UA Bl uBIRIG fBAT
BISHT 332 B R &9 9 &9 e defid oFd |98 &1 9 & T dafid
WP DI Y (‘goShiodlo  HaR/SCOPUS") # | (refereed) Si+at # UG garl &,
BfEHT ° ThTI g B
aRfTH B 60% Td SHY HW =07 [CENEE]
aTi%frcﬁr o 55% Ud AW B TAqT
PHID—3 60% I PF = 05
aRfea & A YR (OSIOW0-BIR) ERT | "wer  wepred  :  wHIRE  (peer
aTi%frcEr 1 P1 JHeg / SCOPUS/peer reviewed reviewed) ardr favafdene™ argam
HHID—6 SHel TR IS 9N BN B

fo1g 02 3f®)

NN ERT qAEE ol § UBIRId
yRUS WY YHRA 8 2 D"

Chaitanya Prasad,
Principal Secretary to Governor-cum-Chancellor.
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